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(b) on how many lines work has
started and on how many lines work
will be started in the near future?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
BUTA SINGH): (a) and (b), A State-
ment is laid on the Table of the House
[Placed in Library See No LT-8786/
T4].

Resioration of link between Brindavan
Express and G. T. Expresg

4911, SHRI B. V. NAIK: Will the
Minister cf RAILWAYS be pleased to
state:

(a) why the previous link between
Brindavan Express from Bangalore to
Madrag and Grand Trunk Express
from Madras to New Delhi has been
discormected since the last few months;
and

(b) whether. this. ink will be re-
established foy the convenience of the
passengers from Bangalore to New
Delhi?

THE DEPUTY MINISTER 'N THE
MINISTRY OF RAILWAYS (SIIRI
BUTA SINGH)® (a) The connection
between 40 Up RBrindavan Express
and 13 Dn Madras-New Delhi GT./
A.C. Express at Madras was missed
due to change in the timings of 'atter
train on account of operational reca-
sons from 26-5-74.

(b) Restorstion of thig connection
between 40 Up Brindavan FExpress
and 15 Dn Madras-New Delhi G.T./
A.C. )ixpress is being re-examined and
action will be taken as found leasible.

Production and import of sodlum
tripoly phosphate and its demand

4911 SHRI B. V. NAIK: Will the
Minister of PETROLEUM AND CHE-
MICALS be pleased to state:
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(a) the total production of sodium
tripoly phosphate in the country to-

day; "

(b) the total demand for the above
product; and

(c) the total import of the above
product during the last one year?

THE M.NISTER OF STATE IN
THE MINISTRY OF PETROLEUM
AND CHEMICALS (SHRI K. . GA-
NESH): (a) and (b). Against an esti-
mated demand of 18,000 tonnes cur-
ing 1974 production during January-
November 1074 wa. 12,596 tonnes.

(¢) Infurmation 1z being :ollecled
and will be leig on the Table of the
House,

Returns of donations to political
parties

4913. SHR! B V NAIK: Wil the
Minister of LAW, JUSTICE AND
COMPANY AFFAIRS be pleased to
state:

(a) whether the Companies making
donationg to political parties file any
return with the Chie" Election Com-~
missioner; and

(b) if not, to whom do they submit
such return?

THE MINISTER OF STATE IN
THE MINISTRY OF LAW, JUSTICE
AND COMPANY AFFAIRS (DR. SA-
ROJINI MAHISHI): (a) and (b).
Under section 283A of the Compnn%es
Act, 1956, contributions by companies
to political purties or for political
purposes are prohibited. Therelore
the question of any return being filed
by the Companies on this account
does not arise.

Running of Passenger cum Goods
Trains on DBK, line

4914, SHRI K. PRADHANI: Wil
the Minister of RAILWAYS be pleas-
ed to state

(a) whether Government have an¥
proposal to run passenger-cusm-goods





